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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 630 of 2025

In the matter of:

Raghbir Singh ...Applicant
Versus
State of Haryana & Ors, ...Respondents
INDEX
S.No | Particulars Page No
1. | Reply on Behalf of Respondent No.2 i.e. 1-4

Haryana State Pollution Control Board with
supporting affidavit

2. | Annexure R/1: A Copy of the Joint inspection S

report dated 04.02.2026:

3. | Annexure R/2: Compliance Report dated 6-7

29.08.2025 of the closure order of M/s Gurdial
Singh Screening Plant:

4. | Annexure R/3: The Compliance Report dated | 8-9

25.07.2025 of the closure order of M/s Guru

Nanak .

5. | Annexure R/4: Compliance Report dated 10-11

25.07.2025 of the closure order of M/s Shakti

Screening Plant; ]
Filed Through:

Date: 24.02.2026 @UMM_,

Rahul Khurana

Counsel for Respondent No. 2
9811894060
rkhuranalegal@gmail.com
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 630 of 2025
In the matter of: r
Raghbir Singh ...Applicant
Versus

State of Haryana & Ors. ...Respondents

REPLY ON BEHALF OF RESPONDENT
NO.2 LE. HARYANA STATE POLLUTION
CONTROL BOARD

MOST RESPECTFULLY SHOWETH:

1.

That present Original Application has been filed alleging illegal
operation of three screening units in Village Belgarh, Tehsil

Radaur/Chhachrauli, District Yamunanagar, Haryana by Respondent
No. 5,6 and 7.

. That the present reply is being filed through Pardeep Singh, Regional

Officer, HSPCB, Yamunananagar who is authorized and competent to
file the present reply on behalf of answering respondent.

. That it is respectfully submitted that the answering respondent has

already taken effective action against the defaulting units mentioned in
the application before filing of the present Original Application. All the
three units i.e Respondent No 5, 6 and 7 have been closed and sealed
by the board and are not operational at present.

- That a joint inspection was conducted on 03.02.2026 by a team

comprising officers from HSPCB and the Mining Department. During
the inspection, it was found that all the three screening plants are lying
closed and sealed by HSPCB. No industrial activity is currently being
carried out at site. A copy of the Joint inspection report dated
04.02.2026 has been marked herein and annexed as Annexure R/1.

. That details of Respondent No.5, 6 and 7 is as under:

. M/s Gurdial Singh Screening Plant, Village Belgarh, Tehsil

Khizrabad, District Yamunanagar:

The unit was having CTO valid upto 31.03.2027. The unit was
inspected on 22.05.2025 in pursuance of a complaint received in this
office. During inspection, following deficiencies were observed:
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. Settling tank along with recirculation arrangement not
provided.

Il Metalled road within the premises not provided.

Il Adequate plantation along the periphery not provided.

Accordingly, closure order was issued by Head Office vide Endst. No.
HSPCB/YAM/2025/INS/1 10867634CONCO001-004 dated 22.08.2025.
The closure order was implemented and compliance was verified by

ﬁelq officers on 28.08.2025 by sealing plant and machinery available
at site. The unit remains closed and sealed.

The Compliance Report dated 29.08.2025 of the closure order of M/s

Gurdial Singh Screening Plant has been annexed herewith as
Annexure R/2.

B.M/s Guru Nanak Minerals, Village Belgarh, Tehsil Khizrabad,
District Yamunanagar:

The unit was having CTO valid upto 31.03.2028. The unit was
Inspected on 03.06.2025 and was found non-complying with the

Haryana Government Notification dated 10.03.2016. The deficiencies
observed are as under:

i, Metalled Road within the premises not provided.
ii.  Adequate plantation along the periphery not provided.
ii.  Wind breaking wall around the periphery not provided.

A Show Cause Notice was issued vide No. HSPCB/YR/2025/365 dated
04.06.2025.

Thereafter, closure order was issued by Head Office vide Endst. No.
HSPCB/YAM/2025/INS/110878871CONCO001-004dated  15.07.2025.
The closure order was implemented on 22.07.2025 by sealing plant and
machinery. The unit remains closed and sealed. The Compliance
Report dated 25.07.2025 of the closure order of M/s Guru Nanak
Minerals has been annexed herein as Annexure R/3.

C. M/s Shakti Screening Plant, Village Belgarh, Tehsil Khizrabad,
District Yamunanagar:

The unit was having CTO valid upto 31.03.2027. The unit was
inspected on 03.06.2025 and following deficiencies were observed:

i, Settling tank along with recirculation arrangement not
provided.

ii.  Metalled road within the premises not provided.

iii.  Adequate plantation along the periphery not provided.

iv.  Wind breaking wall around the periphery not provided.
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A Show Cause Notice was issued vide No. HSPCB/YR/2025/366
dated 04.06.2025. Accordingly, closure order was issued by Head
Office vide Endst. No.
HSPCB/YAM/2025/INS/110878871CONCO001-004 dated
15.07.2025 and the same were implemented on 22.07.2025 by
sealing plant and machinery. The unit remains closed and sealed

thereafter.

The Compliance Report dated 25.07.2025 of the closure order of M/s
Shakti Screening Plant has been annexed herein as Annexure R/4.

6. In view of the above, it is submitted that the allegation that no action
has been taken against the illegal operation of the Screening Units is
incorrect as all the units were already closed and sealed by HSPCB
prior to registration of the present Original Application.

7. The answering respondent is regularly monitoring the area and shgll
ensure that respondent units are not operated without obtaining valid
statutory permissions and without complying with environmental
norms.

In view of the facts stated above, it is most respectfully prayed that the
present reply may kindly be taken on record and the Hon'ble Tribunal

may pass such orders as it may deem fit.

4
w?
Regional Of’ficer/
Haryana State Pollution Control Board

Yamunanagar
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IN THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

Original Application No. 630/2025
(LA. No. 793/2025, I.A. No. 794/2025 & | A. No. 799/2025)

In the matter of:

Raghbir Singh Applicant
Versus

State of Haryana & Ors, Respondents

AFFIDAVIT

[, Pardeep Singh, Regional Officer, HSPCB, Yamuna Nagar, aged about
36 years do hereby solemnly affirm and declare as under:-

- That the deponent is authorized representative of HSPCB. Therefore, he is
well acquainted with facts and circumstances of the case and is competent
to swear this affidavit.

. That the accompanying report has been drafted by my counsel under my
instructions on the basis of official record of the Board.

b
(Zp5
Deponent
Regional Officer

Haryana State Pollution Control Board
Yomuna Nagar

Verification

It is verified at Yamuna Nagar on 24" day of February, 2026 that the
contents of the present affidavit are true and correct and nothing has been
concealed there from.

Ad\/ucate/f\!o!ury
Distt. Yamuna Nagar

9"‘\“&(1

P
@%w’/
Deponent

Regional Officer

Haryana State Pollupion Control Bogrd
Yamuna Nagar
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Regional Office,

Haryana State Pollution Control Board
S.C.0. No- 131, Sector -17, HUDA, Jagadhri, Yamuna Nagar
hspcbroyr@gmail.com

No. HSPCB/YR/2025/\y09 Dated: 24/08/2025
To

The Chairman,
Haryana State Pollution Control Board,
Panchkula.
Kind Attention:SEE RDINATION CELL
Sub: Compliance report of Closure order of M/s Gurdial Singh

Screening Plant, Village Belgarh, Tehsil Khizrabad,
Yamunanagar.

¢~  Please refer to the Head office Endst. No.:HSPCB/YAM/2025/INS/
110867634CONCO001- 004 dated 22.08.2025.

In this connection, it is submitted that in compliance of closure order
issued by the Head office Endst. No.:HSPCB/YAM/2025/INS/ 110867634CON
CO001- 004 dated 22.08.2025 against the unit M/s Gurdial Singh Screening
Plant, Village Belgarh, Tehsil Khizrabad, Yamunanagar. The site was visited by
field officer Sh. Vikram Singh, AEE on dated 28.08.2025 and Sh. Ravi Kumar
Saini representative of the unit was present?éite. Further closure orders
were complied by sealing plant & machinery found available on the site. The
copy of compliance report alongwith photographic proof are enclosed
herewith.

W
DA: Copy of compliance report.

>

Regional Officer,
\J%Yamuna Nagar Region

Endst. No. HSPCB/YR/2025/ {\[0 —|Y )\ Dated: 79 /08/2025

A copy of the above is forwarded to the following:-

1. Worthy Deputy Commissioner, Yamuna Nagar for information,

please.

2. Executive Engineer (OP Division), UHBVN, Yamuna Nagar for
Disconnection of Electricity/Power supply (cop closure order is
attached). .

B

‘\‘c,%Region Officer,
Yamuna Nagar Region


Annexure R/2
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Compliance Re ort of Closure Order Passed B
Haryana State Pollution Control Board, Panchkula

CoNCOoot~ Dt...&&.(.‘??f.%’.?& issued by the Chairman, Haryana State Pollution Control

ool
Board, Panchkula under Section 31-A of the Air Act, 1981/ 33-A of Water
Act, 1974 of the unit
t

M/sCuwHoi&’v;(Q ..... &)‘“—N ?.f]lq’\f‘ ...... Or ”7%,6‘-9\#%‘1) has
been visited on aﬁforbo?f to close down the above said unit by the
following officers:-

1.\t baan gvg’é 1 Pec

. &

3.

Was present & copy of closure order has been delivered to him. After giving

the time for completion of running process, the plant & machinery as per

; detail below has been sealed to close down the above said unit.

:2/\/0 u}iM &) 2/3'\«4-&%&934 (mﬂufnj
" ,\/a.df;/{,a—é_g o bell e (mguﬂ‘—awj

S

{

-m&co;o»—-

o)

Row? Saint” i
Sh. ...[NOW, TF‘-'mo‘“’ ......... 25 the representative of the unit who

is present at the time of sealing & closing down the polluting process of the
unit, has not shown any stay order of the court in this regard. However the
industry remains in the possession of its owner. They will be themselves

responsible watch & ward of the industry.

ey

of nit \Qj&\)"

Signature of the rep. Impres@(‘{){@ﬁfyme seal Officers of th@Bo rd

In  compliance of HO order Endst.No Pf-?f(l?'.//.‘.@.ﬂ./@?.%./flﬂ.—?./.l[‘”‘W‘z"’

| . A /\'o.cf/ieal— on beot pltacked 4o ¥ 1070 e
lNo.pzﬁ/yeaJ 1‘747, g b?, polloys  AOrcb
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Regional Office,

Haryana State Pollution Control Board
S.C.0. No- 131, Sector -17, HUDA, Jagadhri, Yamuna Nagar
hspcbroyr@gmail.com

R 00 g e e o o e o o O e

No. HSPCB/YR/2025/ |\o(, Dated: ¢ /07/2025
To
The Chairman,
Haryana State Pollution Control Board,
Panchkula.
Kind Attention:SEE (COORDINATION CELL)
Sub: Compliance report of Closure order of M/s Guru Nanak Minerals,

Village Belgarh, Tehsil Partap Nagar, Yamunanagar.

Please refer to the Head office Endst. No.:HSPCB/YAM/2025/INS/
(?\*J»*'L0878871CONC0001~ 004 dated 15.07.2025.
' In this connection, it is submitted that in compliance of closure order
issued by the Head office Endst. No.:HSPCB/YAM/2025/INS/ 110878871
CONCOO001- 004 dated 15.07.2025 against the unit M/s Guru Nanak Minerals,
Village Belgarh, Tehsil Partap Nagar, Yamunanagar. The site was visited by
field officer Ms Diksha Pandey, Scientist ‘B’ and Sh. Gaurav Kumar, JEE on
dated 22.07.2025 and Sh. Sandeep (Chowkidar) representative of the unit
was present at site. Further closure orders were complied by sealing plant &
machinery found available on the site. The copy of compliance report

alongwith photographic proof are enclosed herewith.

DA: Copy of compliance report.

v (P
&) Regional Officer,
Yamuna Nagar Region

Endst. No. HSPCB/YR/2025/ || v F-\\o § Dated: ¢707/2025

A copy of the above is forwarded to the following:-

1. Worthy Deputy Commissioner, Yamuna Nagar for information,
please,

2. Executive Engineer (OP Division), UHBVN, Yamuna Nagar for
Disconnection of Electricity/Power supply (copy of closure order is

attached).
/,,q’a\?&

(P~ Regional Officer,
Yamuna Nagar Region
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Compliance Report of Closure Order Passed By
Haryana State Pollution Control Board, Panchkula

In  compliance of HO order Endst.NoHsﬁﬁlﬂm,.mwmﬂ.”l‘?&lg&ll@Nw
Dt.lﬂn]f.’l&.‘.{. issued by the Chairman, Haryana State Pollution Control atlres
Board, Panchkula under Section 31-A of the Air Act, 1981/ 33-A of Water

Act, 1974 of the unit
M/sGmuNMM\M,W,Fm%N%NWW has
been visited on ﬁﬁ-'ﬁ‘llib?{ to close down the above said unit by the

following officers:-

1. DY+ Diksha Pl‘-walﬁji NP (o
2. Sh Caaunav tu""‘"-"': JEE
3

The representative of the unit ShSOMOLGJ{)CQJ\D\U\’k—'JM) ..................

Was present & copy of closure order has been delivered to him. After giving
the time for completion of running process, the plant & machinery as per

detail below has been sealed to close down the above said unit.

1.2 wo. ok woun motor wlils of Scyem
2.

3.
4+
.

Sh. . CJAQLPJDC CMM‘JM) .......... the representative of the unit who

Is present at the time of sealing & closing down the polluting process of the
unit, has not shown any stay order of the court in this regard. However the
industry remains in the possession of its owner. They will be themselves

responsible watch & ward of the industry.

L\
Signature of the rep. Impression of the seal Officers of the Board
of the unit i A Tukshw R {dehsh@
L usfLls WG

A A

e

Qaunw t‘”“"“l N(STS
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Regional Office,

Haryana State Pollution Control Board
S.C.0. No- 131, Sector -17, HUDA, Jagadhri, Yamuna Nagar
hspcbroyr@gmail.com

———---.-___-......._.._____—_-.-—_—--_—---——---—--——_----—-—_-————-_—--_-—--

No. HSPCB/YR/2025/ )| 5?2 Dated: 2 /07/2025
To

The Chairman,
Haryana State Pollution Control Board,
Panchkula.
Kind Attention:SEE (COORDINATION CELL)
Sub: Compliance report of Closure order of M/s Shakti Screening
Plant, Village Belgarh, Tehsil Khizrabad, Yamunanagar.

Please refer to the Head office Endst. No.:HSPCB/YAM/2025/INS/
1$2949096CONCO001- 004 dated 15.07.2025.

In this connection, it is submitted that in compliance of closure order
issued by the Head office Endst. No.:HSPCB/YAM/2025/INS/ 110949096CON
CO001- 004 dated 15.07.2025 against the unit M/s Shakti Screening Plant,
Village Belgarh, Tehsil Khizrabad, Yamunanagar. The site was visited by field
officer Ms Diksha Pandey, Scientist ‘B’ and Sh. Gaurav Kumar, JEE on dated
22.07.2025 and Sh. Ravi representative of the unit was present at site.
Further closure orders were complied by sealing plant & machinery found
available on the site. The copy of compliance report alongwith photographic
proof are enclosed herewith.

5@: Copy of compliance report.

(ZDzsi
@ Regional Officer,
Yamuna Nagar Region

Endst. No. HSPCB/YR/2025/ llou- |15 Dated: 25/07/2025

A copy of the above is forwarded to the following:-

1. Worthy Deputy Commissioner, Yamuna Nagar for information.

2. Executive Engineer (OP Division), UHBVN, Yamuna Nagar for
Disconnection of Electricity/Power supply (copy closure order is
attached).

) ok pe%
/
@~ Regional Officer,
Yamuna Nagar Region

A
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Compliance Report of Closure Order Passed By
Haryana State Pollution Control Board, Panchkula

In  compliance of HO order Endst.NotSPeq/1hml2exs| 201107490 % CoNCD 05)-b0ty
Dt..lﬂ‘?.l[.".—’.”..l:f.. issued by the Chairman, Haryana State Pollution Control
Board, Panchkula under Section 31-A of the Air Act, 1981/ 33-A of Water
Act, 1974 of the unit
M/s...Sh‘.—:l’—..’(‘.\'.ScxM Q(M,\I(QPW?PW‘WW,VM ..... has
been visited on .25.{@.‘?..'2.0.‘){. to close down the above said unit by the
following officers:-
L D Bilsha Prusdey, Qe 0
®2, Shi Canrav Ressn, JTE
3.

The representative of the unit Sh.... TC@M‘) .............................

was present & copy of closure order has been delivered to him. After giving
the time for completion of running process, the plant & machinery as per
detail below has been sealed to close down the above said unit.

I R we OF wedn moters of gcveun (letohed))

2. 1 wneo: of belt c‘(;(,mvwﬁov belt

Sh. &w?CQM{) ....................... the representative of the unit who

is present at the time of sealing & closing down the polluting process of the
unit, has not shown any stay order of the court in this regard. However the
industry remains in the possession of its owner. They will be themselves

responsible watch & ward of the industry.

Signature of the rep. Impression of the seal Officers of the Bga/r;l
of thgunit o L Prkaedsy 5ii A
i oy

s

R b A
9 FEF oo b, FE
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